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(c) the efforts made so far to provide 
licences to the entrepreneurs belonging to the 
Scheduled Castes and Scheduled Tribes for 
colour TVs? 

THE MINISTER OF STATE IN THE 
MINISTRY OF SCIENCE AND TECH-
NOLOGY AND IN THE DEPARTMENTS 
OF OCEAN DEVELOPMENT, ATOMIC 
ENERGY, SPACE AND ECFRONTCS 
(SHRI SHIVRAJ PATIL): (a) No, Sir. The 
licences for the manufacturing of CTV sets 
are now being given for all the permissible 
loea-1 ions in Delhi. 

(b) Does  not  arise. 

(c) There is no separate industrial and 
'icensing policy for CTV sets for Sche 
duled Castes/Scheduled Tribes. All appli 
cations 'are considered as per the Indus 
trial and Licensing Policy for CTV sets 
announce*! On February 25, 1983. 
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Document  relating  to   demarcation   of 
Hindi and Punjabi Regions of the 

undivided State of Punjab 
539. SHRI SULTAN SINGH; Will the 

Minister of HOME AFFAIRS be pleased to 
state; 

(a) whether there is any document with 
the Ministry of Home Affairs signed 
by Shri  Devi Lal Prof sher Singh Giant Kartar 
Singh, Sardar Harcharan Singh Hardia or 
Sardar Ajmer Singh, to demarcate the Hindi 
and Punjabi regions of Punjab, at the time of 
acceptance of regional formula by the Central 
Govern- 

ment under which the State Was divided into 
two regions—Hindi and Punjabi awl two 
regional committees were formed; 

(b) if so, what are the details thereof; 
and 

(c) whether a copy of the award given by 
Shrimati Indira Gandhi in 1970 on 
Chandigarh, Abohar and Fazilka is proposed 
to be laid on the Table of the House? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS 
(SHRIMATI RAM DULARI SINHA): (a) 
and (b) Presumably the reference is 


